IN THE HIGH COURT OF DELHI AT NEW DELHI
F.No.46/Comp./DHC/No._ 2 423'%

Dated: gg ZH‘Z &4@—-

From,
The Registrar General
Delhi High Court
New Delhi
To, "

Sub: Quotation for latest Nuance Dragon l.egal Version 15 Software (Full Box Model)’,
upgrades for the existing Dragon Software already provided to Hon’ble Judges fo the

current version and also the Dragon compatible Bluetooth devices used with Dragon
Software.

Sir,

This Court intends to purchase Nuance Dragon Legal Version 15 Software (Full Box
Model), upgrades for the existing Dragon Software already provided to Hon’ble Judges to
the current version and also the Dragon compatible Bluetooth devices used with Dragon -
Software.

You are requested to submit the necessary quotations in a sealed envelope to the IT
Branch, Lawyers’ Chamber Block-III, Room No. 6, Ground Floor, Delhi High Court on or
before Z%-11-20/7 clearly mentioning the features/configurations of the product(s)
offered. The validity of rates should not less than 180 days. The authorized vendor should attach
the copy of Authorization Letter and also clearly mention the technical specifications of the
product being offered in the quotation. The representative of vendor has to provide
training/customization support to the Hon’ble Judge(s), as per their convenience.

The envelope should be addressed in the name of “Registrar General, Delhi High Court,
New Delhi” and the subject of this letter be superscribed on the envelope. No quotations shall be
entertained after due date. Envelopes without subject shall be summarily rejected.

Deputy Registrar(IT/Sty./Dig.)
For Registrar General






